
NATIONAT COMPANY LAW TRIBUNAT
NEW DELHI BENCH

NEW DELHI

c. P. NO. 121(ND)16
cA. NO.

PRESENI SMT. INA MALHOT RA
HON'BLE MEMBER (J)

NEW DELHI BENCH OF
ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF
TH E NATToNAT coM pANy rAW TRTBUNIT_bn Jo.os.zoro

NAME OF THE COMPANy: M/s. SRS Ltd.

SECTION OFTHE COMPANIES ACT:74(2)
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ORDER

Ld. Counsels pray for an adjoumment to place on record a fresh proposal' The

delay is attribute to the AGM being held by the company.

2. Re-notifv this case on 06.10.201'6.

1".^t-rt^--
(Ina Malhoha)

Member Judicial


